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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad , the 1st August, 2025

S.0. 3790(E).— In exercise of the powers conferred by sub-section (I) of section 20A of the Railway Act,
1989 (24 of 1989) (hereinafter referred as in as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule annexed hereto, is required for the
purpose of execution of the Special Railway Project namely, “Bypass line between Yerpedu—Pudi stations (25.36
Km.)”, in Tirupati district in the state of Andhra Pradesh, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objections to the acquisition and use of such land for the aforesaid purpose
under sub- section (1) of section 20D of the said act:

Every such objection shall be made to the Competent Authority, namely Revenue Divisional Officer (land
acquisition), Srikalahasthi, Tirupati district in writing and shall set out the grounds thereof and the Competent
Authority namely Revenue Divisional Officer (land acquisition), Srikalahasthi, Tirupati district shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (II) of section 20(D) of the said act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Bypass line
between Yerpedu— Pudi stations (25.36 Km.) in Tirupati district in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, Bypass line between Yerpedu— Pudi stations (25.36
Km) for passenger and freight facility.

Village: M.D.Puttur Mandal: Yerpedu District: Tirupati
B i Details of
Extent Name & address oundaries cars o
Total Trees, Remarks
SL. under of the person
Survey No. Extent . ) ) Structures | (Govt./Patt
No. Acquisition | interested/Details E W N S .
Ac Ce etc., if a/DKT)
Ac Ce of Govt. Land
any
CHE
LLU
106/2(As per RU
1 webland 92.4 5.59 M.D.Puttur Tank | 106/3 106/1 112/2A REV - GOVT
Sy.no 106)
ENU
E
111/2B(As .
Y.Bhanumathi
per webland 113/5 111/3
2 3.56 0.11 W/O 1112A | 113/5A GW
Sy.no . . B B
Munikrishnaiah
111/2A)
111/3B(As
per webland Kandati 11272
3 1.68 0.04 111/3A | 111/2B | 106/3 GW
Sy.no Munemma A
111/3C)
112/1A(As
per webland B.Ramaiah S/O 112/1 112/2
4 3.04 0.02 . 113/6 113/7A GD
Sy.no Late Ramaiah B A
111/1A)
112/2A(As
per webland B.Sankaraiah 11272
5 0.85 0.3 . 111/3B | 112/1A | 106/3 GD
Sy.no S/O Bodaiah B
112/2B)
113/1B(As
per webland M.Muniraja S/O | 113/1 113/4
6 0.74 0.43 ) 113/1A | 114/9A GW
Sy.no Sankaraiah C B
113/1A,1B)
113/3A(As M.Gnanasekhar
113/3 113/1
7 per webland 0.16 0.01 S/O B 113/1B | 113/1B B GW
Sy.no 113/3) Ranganatham
113/4B(As
. 113/5
per webland C.Ravindra S/O | 113/4
8 0.57 0.22 . 113/4A | 113/1B | B,6,7 GW
Sy.no Ramaiah C A
113/4A)
113/5B(As
G Sarala W/O 11172
9 per webland 0.47 0.37 o . 113/6 | 113/5A | 113/4B GW
Munikrishnaiah B
Sy.no 113/5)
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1.Bodaiah S/O

113/6(As per ]
Venkata Muni
webland 113/7 112/1
10 0.32 0.32 2.T.Subbamma 113/5B | 113/4B GW
Sy.no A A
W/O
113/6A,6B)
Raghavareddy
113/7A(As K.Sneha Reddy
113/7 112/1
11 per webland 0.54 0.19 W/O Javahar B 113/6 113/4B A GW
Sy.no 113/7) Reddy
114/1B(As Baheer
. 130/11 | 114/2
12 per webland 0.53 0.07 Saheb(Sathish 114/3 | 1141A B B GW
Sy.no 114/1) Reddy)
114/2B(As .
P Buchi Reddy 114/4
13 per webland 0.25 0.08 . 114/3 | 1142A | 114/1A GW
(Muni Reddy) B
Sy.no 114/2)
114/3(A
(As per P Muni Reddy 114/1B, | 130/11 G INAM
14 webland 0.1 0.1 . 135/1 135/1 BORE
S/O Chinnaiah 2B B WET
Sy.no 114/3)
G.Gopi Krishna
114/4B(As
Reddy S/O 114/5
15 per webland 0.6 0.29 135/1 | 114/4A | 114/2B GW
Venkata B
Sy.no 114/4)
Narayana Reddy
P Munirathanam
114/5B(As
Reddy S/O Late 114/6
16 | per webland 0.27 0.21 o 135/1 | 114/5A | 114/4B GW
Srinivasula B
Sy.no 114/5)
Reddy
114/6B(As .
C Ravi S/O 114/7 114/9
17 | per webland 0.44 0.34 . ) 114/6A | 114/5B GW
C Krishnaiah A ABA
Sy.no 114/6)
114/7A(As
.| 11477 114/8
18 per webland 0.6 0.13 Yellamma Gudi B 114/6B | 114/5B A GW
Sy.no 114/7)
114/8A(As
C Ravendra S/O | 114/8 114/9
19 per webland 0.21 0.18 . 114/9A | 114/6B GW
Ramaiah B A
Sy.no 114/8)
114/9A(As GW,
per webland C Ravendra S/O | 114/8 | 115/10 113/3 ADDITIO
20 0.58 0.36 . 114/6B
Sy.no Ramaiah A B A N 53
114/9B) CENTS
115/10B(As
per webland .
G.Niramala W/O | 114/9 115/10 116/5
21 Sy.no 0.32 0.01 114/6A GW
Chenga Reddy A A B
115/10A,10B
)
116/5B(As
per webland C Muniratnam 114/6 115/10 | 113/1
22 0.94 0.19 . . 116/5A GW
Sy.no S/O Krishnaiah A B B
115/5B)
130/1B(As 1303
23 per webland 0.2 0.06 Chengamma 130/2 | 130/1A | 131/5B B GW

Sy.no 130/1)
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130/2(As per P.Ramachandra
130/1 132/11 | 130/3
24 webland 0.08 0.08 Reddy S/O IA 130/1B A B GW
Sy.no 130/2) Lakshman Reddy
130/3B(As P.Ramachandra
130/3 130/2,1 | 130/5
25 per webland 0.54 0.21 Reddy S/O C 130/3A n B GW
Sy.no 130/3) Lakshman Reddy
130/5B(As K Rosamma
) 130/5 130/6
26 per webland 0.45 0.21 W/O Chinna C 130/5A | 130/3B B GW
Sy.no 130/5) Muni Reddy
130/6B(As K Subramanyam
130/6 130/9
27 | per webland 0.42 0.25 S/O C 130/6A | 130/5B B GW
Sy.no 130/6) Munikrishnaiah
130/9B(As
bland
perswe an Pillarigunta
.no
Y yellappa Reddy | 130/9 130/1
28 130/9)AS 0.38 0.29 130/9A | 130/6B GW
S/o Chenga C 1B
PER
Reddy
FASSALI
1410
130/11B(As
K Subramanyam
per webland 130/11 114/1
29 0.4 0.39 S/O 135/1 130/9B GW
Sy.no . . A B3
Munikrishnaiah
130/11)
130/12A(A
(As P.Ramachandra
per webland 130/1 132/11 | 130/3
30 0.2 0.09 Reddy S/O 130/2 GW
Sy.no 2B A B
Lakshman Reddy
130/12)
131/3B(As
Church Of South
per webland . 132/1 131/4
31 0.21 0.02 Indian Trust 131/3A 152/8 GW
Sy.no . A B
Association
131/3A,3B)
131/4B(As .
K Chinnabba(P 132/3 131/5
32 | per webland 0.33 0.07 131/4A | 131/3B GW
Kushumamba) A B
Sy.no 131/4)
131/5A(As
per webland .
K Vishnu
Sy.no
Chandana w/o 132/4 132/8 G INAM
33 131/5)AS 0.27 0.02 . 131/5A | 131/4B
Roop Kishore A B WET
PER
Reddy
FASSALI
1410
131/7B(As P Parusuram S/O
i 132/1 131/1 G INAM
34 per webland 0.75 0.01 Venkatamuni 131/7A | 132/9B
0 0B WET
Sy.no 131/7) Reddy
131/10B(As
P.Ramachandra
per webland 13071 131/10 130/1
35 0.18 0.02 Reddy S/O 131/7B GW
Sy.no 1A A B

131/10)

Lakshman Reddy
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GW, 0.20
CENT
132/1A(As . P.KUSHU
K Muniratnam
per webland 132/1 132/3 MAMBA
36 0.5 0.29 amma W/O 131/3A 152/8
Sy.no . B A NOT IN
Batheiah
132/1B) ONLINE
ADDITIO
N
132/3A(As .
K Chinnabba(P 132/3 132/4
37 per webland 0.31 0.15 131/4B | 132/1A GW
Kushumamba) B A
Sy.no 132/3)
132/4A(As .
P Buchi Reddy 132/4 132/8
38 per webland 0.39 0.21 i 131/5B | 132/3A GW
S/o Acchi Reddy B B
Sy.no 132/4)
132/7A(As P.Chandrakala
132/7 | 132/8B, 132/1
39 per webland 0.17 0.05 W/O Chandra B 9B 132/4A 5 GW
Sy.no 132/7) Sekhar Reddy
132/8B(As P Buchi Reddy
. 132/7 132/9
40 per webland 0.27 0.19 S/O Achireddy A 132/8A | 132/4A B GW
Sy.no 132/8) (P Muni Reddy)
132/9B(As P Buchi Reddy
. 132/7 132/1 G INAM
41 per webland 0.22 0.2 S/O Achireddy A 132/9A | 132/8B 0 WET
Sy.no 132/9) (P Muni Reddy)
132/10(As
per webland
Sy.no S Yellaiah
) 132/1 132/1 G INAM
42 132/10) AS 0.18 0.18 Vagairaalu ,P 131/7B | 132/9B
. 2 1A WET
PER Muni Reddy
FASSALI
1410
132/11A(A
(As P.Ramachandra
per webland 132/1 131/10 130/2
43 0.24 0.21 Reddy S/O 132/10 GW
Sy.no 1B B ,12A
Lakshman Reddy
132/11)
1.G.Umakanth
Reddy S/O
Guruswami
Reddy
135/1(As per 2.C.Gurunatha
webland Reddy S/O 114/4B, | 130/11 114/7
44 9.45 0.52 135/2 BORE GD
Sy.no Venkata Subba 5B B A
135/1B,1F1,1A) Reddy
3.P.Kesuvula
Reddy S/O
Ramachandra
Reddy
152/1B(A
S2/1B(As K Chandrasekhar
per webland C | 15273 152/1 G INAM
45 0.12 0.01 Reddy S/O Bathi 152/1A | 153/4B
Sy.no A B WET
Reddy

152/1B)
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1.K Sumathi
W/O Govardhan
152/2B(As
Reddy
per webland 152/3 152/7
46 0.4 0.17 2K 152/2A | 152/1B GW
Sy.no A,7B B
Chandrasekhar
152/2A,2B) .
Reddy S/O Bathi
Reddy
152/3A(As .
K Murali S/O
per webland iy 152/3 | 152/1B, 152/2
47 0.8 0.42 Munikrishna 153/5B GW
Sy.no B 2B B,7B
Reddy
152/3A)
152/6A(As K Murali S/O
. 152/6 152/7
48 per webland 0.48 0.01 Munikrishna B 152/7B | 152/7B B GW
Sy.no 152/6) Reddy
1.K Sumathi
152/7B(As
W/O Govardhan | 152/7
per webland 152/152 | 152/2B, G INAM
49 0.71 0.6 2.K Chandra C,6A, 152/8
Sy.no /TA 3A WET
Sekhar Reddy 7D
152/7A,7B) .
S/O Bathi Reddy
152/8(As per 132/1
50 webland 0.16 0.08 Road 152/9 155 152/7B A GW
Sy.no 152/8)
153/1B(As T.Vallemma
153/6 153/6
51 per webland 0.03 0.01 W/O c 153/1A | 153/6A B GW
Sy.no 153/1) Yekambaram
153/3B(As .
K Sumathi W/O | 153/5 153/5
52 | per webland 0.26 0.08 153/3A | 153/6C GW
Govardhan B B
Sy.no 153/3)
153/4B(As K Phalguni W/O
i 153/5 152/3
53 per webland 0.31 0.01 Murali Mohan B 153/4A | 153/5B A GW
Sy.no 153/4) Krishna Reddy
1L.K
Chandrasekhar
153/5B(As .
Reddy S/O Bathi
per webland 153/6 | 153/5A, 152/3
54 0.69 0.63 Reddy 153/6C GW
Sy.no C 4B A
2.T.Vallemma
153/5,5B)
W/O
Yekambaram
153/6C(As 1.T.Vallemma
per webland W/O
153/6 153/5
55 Sy.no 2.27 0.84 Yekambaram D 153/6B | 164/3B B 2 BORES GW
153/6A,6B,6 2.S Prasanna
D) W/O Sankar
164/10(As
164/1 165/3B, | 164/4
56 per webland 0.58 0.04 Cannal { 164/1 5 A GOVT
Sy.no 164/1)
1.N.Lakshmi
164/3B(As per W/O
164/4 153/6
57 | webland Sy.no 2.4 0.29 Balachandra A 164/3A | 164/4A C BORE GD
164/3A/13A72) 2.S Poornima

S/O Jayasankar
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1.G Bramhini
D/O Lakshman
164/4A(As 2 BORES
Reddy 2.T
per webland S AND
Sridevi W/O 164/4 153/6
58 Sy.no 1.98 0.7 164/3B | 164/10 ONE GD
Damodar Reddy B C
164/4A,4B1, e BORE
3.G.Rajini Priya
4B2) SHED
D/O Laksman
Reddy
MUNA
GALAP
165/2B(As B.Radhamma ALYA
165/8 165/3
59 per webland 0.56 0.22 W/O ASA 165/2A M B GD
Sy.no 165/2) Munikrishnaiah ’ REVEN
UE SY
NO 20
165/3B(As B.Radhamma 164/1
60 | per webland 0.3 0.22 W/O 165/2 | 165/3A | 165/2B 0 GD
Sy.no 165/3) Munikrishnaiah
1 G.Bramhini
165/4(As per D/O Lakshman
webland Reddy 165/5 164/1
61 0.02 0.02 165/3B | 165/5A GD
Sy.no 2.B.Radhamma A 0
165/4A,4B) W/O
Munikrishnaiah
165/5A(As L.
G.Bramhini D/O | 165/5
62 | per webland 0.44 0.12 165/2B | 165/8A | 165/4 BORE GD
Lakshman Reddy B
Sy.no 165/5)
MUNA
GALAP
165/8A(As
.. ALYA
per webland G.Bramhini D/O | 165/8 165/5
63 2.38 0.12 165/2B M GD
Sy.no Lakshman Reddy B A
REVEN
165/8B2)
UE SY
NO 20
1.Alam Rao
Dhamodaram
MUN
S/O
AGA
169/1B(As Subramanyam
LAP
per webland Chowdary
; 169/1 ALY
64 Sy.no 5.16 1.19 2. B.Deepthiram C 169/1A | 170/4B AM 2 BORES GD
169/1D,1Cl, S/O Aravind
REV
1E) Kumar
ENU
3.R Yogendra B
Babu S/O
Rangaiah Naidu
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PATTA
MUN ENJOYER
MUNA AGA DHAMOD
GALA LAP ARM
169/2A(As .
P Bathaiah S/o 169/2 | PALY ALY ,CHALAP
65 per webland 0.18 0.02 . 169/1B
Nallaiah B AM AM ATHI
Sy.no 169/2)
REVE REV NAIDU
NUE ENU HAVING
E DOCUME
NTS
170/1B(As .
B.Deepthiram
per webland . 170/2 170/4
66 5.81 0.02 S/O Aravind 170/1A | 170/2B GD
Sy.no B B
Kumar
170/1B,1C)
KOBA
170/2B(As M.Madhu S/O
171/1 KA 170/4
67 per webland 1.88 1.36 Subramanyam 170/2A GD
. A REVEN B
Sy.no 170/2) Naidu
UE
1.M.Madhu S/O
170/4B(As Subramanyam
. 170/4 169/1
68 | per webland 1.58 0.54 Naidu 2.U c 170/4A | 170/2B B GD
Sy.no 170/4) Rajendramma
W/O Polinaidu
171/1A(As KOBA
R Yogendra
per webland 1711 KA 171/1
69 2.4 0.13 Babu S/O 170/2B GD
Sy.no . . B REVEN B
Rangaiah Naidu
171/1A) UE
Total Ac. 21.13 Ce

[F. No. W.Con.182/SRP-19/PUDI-YPD/24-25/271/20A/010825]
K. SURYANARAYANA, Chief Engineer / Construction-III
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